'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF MAY-2025
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¥ ISH. SANJEEV KUMAR AGGARWAL,ICENTRAL 1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1005/2024 [11.09.2024 ISAKARNI PLASTER INDIAIPRADEEP 18750253169 &02.05.2025 233 [Yes IContested ISuit for|
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi [PVT. LTD VS. NEHAAGGARWAL 9643491537 [Recovery
ICOURT)-01 ISACHDEVA IAND ARPIT|
IKISHORE
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1230/2023 12.09.2024 ISWEETY BANSAL VS|KARTIK GUPTA[g968529770 [03.05.2025 233 [Yes IContested [Suit for
ICourts, Delhi IMUNICIPAL JAND  MOHIT|& 9810376711 [Recovery

I(CORPORATION OF DELHISHARMA

1301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-277/2024 22.02.2024 ISUNIL BANSAL VS|SAHIL  GOELj9717823113 &]06.05.2025 439 [Yes IContested ISuit for
ICourts, Delhi [MUNICIPAL JAND MOHIT|7011316925 [Recovery
ICORPORATION OF DELHISHARMA

1301, Extension Block, Tis HazarjSuit for Recovery ICS COMM-947/2024 02.09.2024 SANDEEP GUPTA VS|SAHIL  GOEIJ9910461316 &]07.05.2025 247 [Yes IContested ISuit for|
ICourts, Delhi MUNICIPAL IAND VIJAY[8750313600 [Recovery
ICORPORATION OF DELHIKUMAR
IAGGARWAL
1301, Extension Block, Tis HazarjSuit for Recovery ICS COMM-705/2022 25.02.2022 [KARTAR CARRIERS PVT|NITYA 9582323697 [09.05.2025 1169 [Yes IContested ISuit for|
ICourts, Delhi [LTD.  VS. JITENDERSHARMA AND|& 9818731202 [Recovery
[KUMAR SURIT ITISH
ISHARMA
01, Extension Block, Tis HazarilSuit for Recovery ICS COMM-821/2023 18.05.2023 [KAPOOL PLASTIC WORKSM. PULU AND[9818112312 &|13.05.2025 726 [Yes IContested ISuit for|
ICourts, Delhi IVS. ARUN KUM. HANDNI 9717731231 [Recovery
[DESHWAL ISINGH
301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-1352/2024 09.12.2024 IN.S. CHAUDHARY VS,S.K SINGH AND|8510199303 &[23.05.2025 165 [Yes IContested Suit for|
ICourts, Delhi [MUNICIPAL JABHISHEK 10654004125 [Recovery
ICORPORATION OHWADHWA
[DELHIO
301, Extension Block, Tis HazariPetition U/s 34 of Arbitration Act,OMP COMM-3/2024 05.01.2024 [FELLOWSHIP  MISSIONRAUNAK 9873311325 &24.05.2025 505 No Contested [Petition  U/s|
ICourts, Delhi 1996 ISCHOOL VS. EDUCOMP|GUPTA AND[9643337997 34 off
ISOLUTIONS LTD. I[EDUCOMP |Arbitration
ISOLUTIONS lAct, 1996
ILTD.
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-688/2024 05.06.2024 JAI PRAKASH KAUSHIK[TANYA 10643310025 [27.05.2025 1356 [Yes Contested ISuit for|
ICourts, Delhi S. THE ORIENTRALAGGARWAL VS & 9810131930 [Recovery
INSURANCE CO. LTD. [SIMRAN
ICHADHA
1301, Extension Block, Tis HazariSuit for Recovery [CS COMM-1168/2024 [23.10.2024 ISALEK CHAND VSS.K. SINGH|9873010385 [28.05.2025 217 [Yes IContested ISuit for
ICourts, Delhi [MUNICIPAL JAND MADAN& 9868311346 [Recovery

ICORPORATION OF DELHIISAGAR

1301, Extension Block, Tis HazariSuit for Recovery [CS COMM-2015/2022 [22.08.2022 MOHD. SULEMAN VS/NUPUR SINGH|9910133200 &31.05.2025 1013 [Yes Contested ISuit for
ICourts, Delhi INOOR JAHAN IAND SWADESH|9654021313 ISpecific Relief|
IKUMAR
2 SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ ICS (COMM)/750/2019 [22-05-2019 IGP GLOBAL ASPHALTDINKAR 10810849776 [14-05-2025 2184 INA ICONTESTED INA INA ISUIT FOR|
[IDISTRICT JUDGE (COMMERCIAL] [PVT. LTD. Vs NIDHIKUMAR [RECOVERY
ICOURT)-02 [KUMRA AND ORS.
1306 ICS (COMM) ICS (COMM)/563/2024 [06-05-2024 ISTATE BANK OF INDIA VsSUCHITA DIXIT[8896932838 [14-05-2025 1373 INA ICONTESTED INA INA ISUIT FOR|
[KAMLESH YADAV [RECOVERY
1306 IOMP (COMM)/ IOMP (COMM.)/33/2024 2-05-2024 [M/S SHRI RAM SOLVENTIANCHIT 0582709108 [30-05-2025 1393 INA ICONTESTED INA INA IARBITRATIO
[EXTRACTIONS PVT LTD|SRIPAT N ACT

s GOVT OF NCT OF
[DELHI
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I3 ISH. ILLA RAWAT, DISTRIC 1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 674/2024 [29.05.2024 IAARNA IMPEX PVT. LTD[S.C. JAIN &09811511886 [09.05.2025 345 [Suit for|
WUDGE, (COMMERCIAL COURT)- ICourts, Delhi VS SHYAM|GAURAV JAIN [Recovery
03, TIS HAZARI COURT, DELHI [KHANDELWAL

03, Extension Block, Tis HazariSuit for Recovery ICS COMM 1150/2024 [19.10.2024 M/S REGENT ENGINEERSANIL KUMAR/9810134489 [17.05.2025 213 [YES [DECRREE [Suit for
ICourts, Delhi [P. LTD. VS M/S MAPELEHAJELAY [Recovery
[ENTINEERS INDIA &
IANR.
1303, Extension Block, Tis Hazar{PETITION U/S 34 ARBITRATION |(OMP(COMM)NO. 28/2023 [23.02.2023 M/S PARIRAJESH 10871443590 [26.05.2025 823 [DISMISSED
ICourts, Delhi [INFRASTRUCTURE VSKUMAR
M/S SRP AUTOMATION|
[P.VT. LTD
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 793/2022 [03.03.2022 IAJEET KUMAR VSARVIND 10958188689 [23.05.2025 1177 [YES [DISMISSED
ICourts, Delhi ISANJEET KUMAR IKUMAR
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM /2260/2023 [27.09.2022 M/S NORTH EASTERNVIVEK SINGH [9810182555 [27.05.2025 949 YES [DISMISSED
ICourts, Delhi ICARRYING

ICORPORATION LTD. VS.
M/S GOYAL IMPEX AND|
INDUSTIRES LTD. & ORS

1303, Extension Block, Tis Hazari{PETITION U/S 34 ARBITRATION |COUNTER CLAIM/9/2023 [21.02.2023 [DO BEST INFOWAY VS. [VIKAS KAKKAR [9810234879 [27.05.2025 826 INO [DISMISSED
ICourts, Delhi INORTH EASTERN|
ICARRYING
ICORPORATION LTD.
1303, Extension Block, Tis Hazari{PETITION U/S 34 ARBITRATION |COUNTER CLAIM/10/2023 [21.02.2023 HLG TRADING VS. |[VIKAS KAKKAR 9810234879 [27.05.2025 826 INO [DISMISSED
ICourts, Delhi [NORTH EASTERN|
ICARRYING
ICORPORATION LTD.
1303, Extension Block, Tis Hazar{PETITION U/S 34 ARBITRATION |COUNTER CLAIM/11/2023 [21.02.2023 IGOYAL IMPEX  AND[VIKAS KAKKAR 9810234879 [27.05.2025 826 INO [DISMISSED
ICourts, Delhi INDUSTRIES LTD. VS.
INORTH EASTERN|
ICARRYING
ICORPORATION LTD.
la [MS ANIL KUMAR SISODIA,CENTRAL IRECOVERY ICS (COMM)/1574/2023 [12-12-2023 [03-05-2025 508 DAYS 10 DAYS INIL IRECOVERY CS [12-12-2023 (03-05-2025 508 DAYS 10 DAYS [NIL
IDISTRICT JUDGE, COMMERCIAL (COMM)/1574/2023
[COURT-04
[RECOVERY ICS (COMM)/48/2024 09-01-2024 l07-05-2025 1484 DAYS 12 DAYS INIL IRECOVERY ICS (COMM)/48/2024/09-01-2024 l07-05-2025 484 DAYS [12 DAYS |NIL
IRECOVERY ICS (COMM)/229/2023 07-02-2023 [15-05-2025 828 DAYS {7 DAYS INIL IRECOVERY CS 07-02-2023 15-05-2025 828 DAYS (7 DAYS |NIL
(COMM)/229/2023
IRECOVERY ICS (COMM)/240/2023 09-02-2023 [20-05-2025 831 DAYS 18 DAYS INIL IRECOVERY CS 09-02-2023 [20-05-2025 831 DAYS 18 DAYS [NIL
(COMM)/240/2023
[RECOVERY ICS (COMM)/691/2022 23-02-2022 [24-05-2025 1186 DAYS 17 DAYS INIL IRECOVERY CS [23-02-2022 24-05-2025 1186 DAYS 17 DAYS [NIL

(COMM)/691/2022
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[PETITION U/s 34 OFOMP (COMM.)/136/2023 02-08-2023 [27-05-2025 664 DAYS IONE DAY [PETITION U/S 34OMP 02-08-2023 27-05-2025 664 DAYS
IARBITRATION ACT IOF (COMM.)/136/2023
IARBITRATION
IACT
[RECOVERY ICS (COMM)/1001/2024 11-09-2024 [28-05-2025 259 DAYS 22 DAYS INIL IRECOVERY ICS 11-09-2024 28-05-2025 259 DAYS [22 DAYS [NIL
(COMM)/1001/2024
I5 ISH. MANOJ KUMAR DISTRICTICENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/957/2024 l04-09-2024 Sandeep Gupta VsAakash 10999347660 [24-05-2025 262 DAYS [YES ICONTESTED INIL INIL [RECOVERY
WUDGE (COMMERCIAL COURT)-05 IDELHI Municipal Corporatioin ofichattergee
Delhi
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/527/2023 [25-03-2023 IM/S VIKAS ELECTRICALSAnmol chadha [NA 29-05-2025 796 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI [NDIA THROUGH IT¢|
[PROPRIETOR SH. VIKAS
.GUPTA Vs M/S DEYV|
[ENTERPRISES THROUGH|
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/539/2024 [02-05-2024 ISTATE BANK OF INDIA VsA K SINGH 10818592537 [30-05-2025 1393 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI INOD KUMAR
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1240/2023 16-09-2023 ISANDEEP JAIN Vs ASHOKIGOURAYV GARG (9718695053  [31-05-2025 623 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI IRMANI TRADING AS
M/S VIRMANI CROKERY]|
ICENTRE
1305 EXTENSION BLOCK THCRECOVERY [Counter Claim/4/2024 8-01-2024 [Ashok Virmani Vs Sandeep/Gourav Garg 10718695053 [31-05-2025 509 DAYS [YES ICONTESTED INIL INIL IRECOVERY
[DELHI Jain
16 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL Kuio ICS (COMM) 1274/2023 [27.09.2023 ICANARA BANK VS.K. KIRAN 10818893995 [05.05.2025 1586 DAYS [YES Contested INA INA [SUIT FOR|
06 TIS HAZRI COURT CENTRAL] ISUSHIL IRECOVERY
IDELHI F MONEY
W10 [CS (COMM) 1461/2023 1.11.2023 IRAJ KUMAR GUPTA VS,SURJEET 858803815  [13.05.2025 559 DAYS [YES Contested INA INA [SUIT FOR|
M/S. EVEREST RUBBER[SINGH [RECOVERY
INDUSTRIES F MONEY
W10 [CS (COMM) 1021/2024 [17.09.2024 IDEEPAK ~ KUMAR  VS|SATYENDRA (9811161525 [19.05.2025 244 DAYS [YES Contested INA INA [SUIT FOR|
[MUNICIPAL [KUMAR SINGH [RECOVERY
[CORPORATION OF DELHI]| F MONEY
Z500) ICS (COMM) 1852/2020 18.12.2020 IASK AUTOMOTIVE PVTNITIN Kfo711184111  [23.05.2025 1617 DAYS [YES IContested INA INA ISUIT FOR|
ILTD. VS. SUDHIRIGUPTA [RECOVERY
[KATHURIA [OF MONEY
k10 ICS (COMM) 2126/2022 106.09.2022 M/S. PRIMETEJ PRATAP  [8750116605 [31.05.2025 998 DAYS IYES IContested INA INA [SUIT FOR|
[ENGINEERING CO. VS| IRECOVERY
[UNILEC ENGINEERS LTD | [OF MONEY
7 [SH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) 975/2023 1.07.2025 [RAM CHARAN BANSALSHIKHA GOEL [8287634805 [08.05.2025 677 INA ICONTESTED INA INA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [VS DELHI JAL BOARD
ICOURT-07
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1302 ICS(COMM) 1033/2023 [09.05.2025 [RAM CHARAN BANSALSHIKHA GOEL [8287634805 [09.05.2025 519 ICONTESTED [RECOVERY
VS DELHI JAL BOARD
1302 ICS(COMM) 618/2023 12.04.2023 IADS SPIRITS PVT. LTD. VSABHISHEK 899787372 [19.05.2025 768 INA ICONTESTED INA INA [RECOVERY
IACRO SOFTECH PVT[KUMAR RAI
[LTD.
02 IOMP(COMM) 177/2023 [15.12.2023 HITESH KUMAR VS M/§|§AMARTH [7557244244 [17.05.2025 519 INA ICONTESTED INA INA [RECOVERY
ISHRIRAM TRANSPORT  [BHUTANI
I8 ISH. GORAKH NATH PANDEY,CENTRAL il
[DISTRICT JUDGE, COMMERCIAL
ICOURT
19 ISH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1150/2023 10-08-2023 SHRI RAM  KISHORESANJAY 10810959432 [01-05-2025 630 ICONTESTED
JUDGE, COMMERCIAL COURT-09 IBLOCK ISHARMA PROP M/S R KIBANSAL
[ELECTRICALS Vs THE
[EXECUTIVE ENGINEER E
AND M W AND S CN|
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/220/2025 [24-02-2025 [Krishan Suden VSDHEERAJ 0811412191  |05-05-2025 70 ICONTESTED
IBLOCK (Commissioner, ~Municipal GUPTA
[Corporation of Delhi
1309 THIRD FLOOR EXTENTIONICS [CS (COMM)/2499/2019 17-10-2019 IADIDAS AG VS GOYALJPRAMOD 0810481011 |07-05-2025 12029 ICONTESTED
[BLOCK TRADING COMPANY IKUMAR SINGH
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1050/2023 19-07-2023 [PARVEEN JAIN VsSUNIL KUMAR (8860313311 [09-05-2025 657 ICONTESTED
IBLOCK ISHNU SONI
09 THIRD FLOOR EXTENTION|CS ICS (COMM)/1257/2024 16-11-2024 [Rakesh Kumar Goel Vssatyendra kumarng811161525 [16-05-2025 181 ICONTESTED
IBLOCK Municipal Corporation offsingh
Delhi
09 THIRD FLOOR EXTENTION|CS (CS (DJ)/317/2021 5-04-2021 [HARSH SARDANA ANDVINAY 19717845453  [20-05-2025 1506 ICONTESTED
[BLOCK [ORS Vs NAVRANG EXIM[SHARMA
[LIMITED
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/3557/2021 [24-09-2021 [RAJESH CHANDERRADHEY 10811041494 [24-05-2025 1338 ICONTESTED
IBLOCK [KATYAL Vs THESHYAM
RIENTAL INSURANCE
[COMPANY LTD
ho [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 ICivil ICS (COMM)/292/2023 16/02/23 [RANJANA  GULATI Vs SUJOY DATTA [- 23/05/25 330 [Yes ICONTESTED 23/05/25 [0
WUDGE, COMMERCIAL COURT [DABUR INDIA LTD.
1307 [Civil ICS (COMM)/445/2024 108/04/24 M/s BANARASI SILK VsSwadesh Bansal 9899848679 [31/05/25 330 [Yes ICONTESTED 31/05/25 |0
M/s SACHDEVA SONS @|
ISACHDEVA AND SONS




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
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[SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM) [OMP (COMM)/110/2024  [24/12/24 IMUNICIPAL |Akash Chatterjeej9999347660 [17.05.2025 144 IContested |Arbitration &
[ICOMMERCIAL COURT "ORPORATION OF DELH] IConciliation
Vs CITY SWEEP lAct, 1996
ISERVICES LLP [Section34
ICOURT ROOM 310 ICS (COMM) IARBTN/1107/2017 [23/09/17 [VIKAS VIDHYALAYA|Swati Bansal [7305826165 [26.05.2025 2802 - IContested - 3 |Arbitration &
IMATRICULATION IConciliation
IKOOLLIPALAYAM lAct, 1996--34
'AVIPALAYAM Vs M/s
ILAKSHDEEP
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1442/2023 30/10/23 IVA BOOKS PRIVATENarender 10811140704 [15.05.2025 563 - IContested - 3 [Suits for|
ILTD Vs FUTURE ANDVashistha recovery and|
RS [Damages--
ISUIT
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1388/2023 l19/10/23 RAKESH HASTIMAL CMUKESH 10811365575 [19.05.2025 578 F Contested F F [Recovery  off
ISANGHVI Vs FIRSTIKUMAR Money--21C
[PLUMBING PRIVATEAGGARWAL(P),
[LIMITED
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/354/2024 12/03/24 ISmt Neeraj NagpaliShailendra 10810076766 [23.05.2025 “37 F Contested F F [RECOVERY
Proprietor Of M/s Arjun[Babbar(P), IOF MONEY
[Enterprises Vs  Smt
immi Garg Proprietor Off
IM/s Puja Silk And Sarees
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1100/2024 l04/10/24 IM/s SHIVA MILK FOODS |Awanish 873334481 [26.05.2025 234 o IContested - 3 2(1)(c)
s ASHA RAM AND SONSfSrivastava(P),
[PVT LTD
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/3996/2021 8/10/21 IPRAN NATH MEHTA Vs [P P Ahuja 0811297244 [29.05.2025 1329 F Contested - F (Civil
M/S CRI LIMITED [Procedure
ICode--151
h2 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 ICS COMM 1032/2024 18.09.2024 MOHINDER KUMARK.K. SINGH 10810673660 [14-05-2025 238 IDECREE
WUDGE, COMMERCIAL COURT [GANDHI V/S PRAVEEN|
[KUMAR
Misc DJ 145/2025 10-03-2025 THE NAINITAL BANKMAHESH 871970535 |05-05-2025 1206 IALLOWED
[LTD Vs POOJA YADAV [YADAV
IRP (Civil) 11/2025 l15-04-2025 IARUN KUMAR DESHWALSHASHANK 10999641089 [20-05-2025 135 [DISMISSED
Vs PRADEEP GUPTA ISHEKHAR
ICS (COMM) 1783/2022 15-07-2022 M/S JUST FABRICS Vs AM| 24-05-2025 1044 [DISMISSED
WEBSHOP INDIA PVT|
[LTD
ICS (COMM) 924/2023 106-06-2023 ISAVITRI DEVI GUPTA VsASHISH 10999468603 [28-05-2025 722 IDECREE
M/S NEW INDIACHAUHAN
IASSURANCE CO. LTD
13 [SH. M.K NAGPAL, DISTRICTICENTRAL 1302 ICS(COMM) 1061/2024 [24.09.2024 [VIKAS VERMA VSSATYENDRA  [0811161525  [24.05.2025 242 INA ICONTESTED INA INA [RECOVERY
WUDGE, COMMERCIAL COURT [MUNICIPAL IKUMAR SINGH
[CORPORATION OF DELHI]
o2 [CS(COMM) o11/2024 22.08.2024 PAPPU SETH VSVIKAS SHARMAJ9810566116 [28.05.2025 279 INA ICONTESTED INA INA [RECOVERY
[MUNICIPAL
ICORPORATION OF DELHI]
1302 ICS(COMM) 1027/2024 [20.05.2025 SANDEEP ~ GUPTA  VSSATYENDRA (9811161525 [20.05.2025 244 INA ICONTESTED INA INA IRECOVERY
[MUNICIPAL IKUMAR SINGH
[CORPORATION OF DELHI]
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h4a [SH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)

h5 [MS. HEMANI MALHOTRA,WEST ICS COMM ICS (COMM)/318/2021 [31-07-2021 M/S HEMKUNT MOTORSANOOP SINGH (8585985095 [17-05-2025 1386 DAYS es ICONTESTED INIL INIL
IDISTRICT JUDGE (COMMERCIALJ [PROP. RAGHUBIR SINGH|
ICOURT)-02 SETHI Vs TEJINDER|
ISINGH MALHOTRA
ICS COMM ICS (COMM)/691/2021 [23-12-2021 MR VIPIN KUMARSS K ALOK 10312885633 [26-05-2025 1250 DAYS es ICONTESTED INIL INIL

SHARMA Vs M/S NOBLE
[ANALYTICAL LAB PVT|
ILTD

ICS COMM ICS (COMM)/486/2022 l09-06-2022 M/S SOPHISTICATED[SIDHARTH 10818509714 [28-05-2025 1084 DAYS es ICONTESTED INIL INIL
INDUSTRIAL MATERIALSJOSHI
IANALYTIC PVT LTD Vs
M/S MAHAGUN INDIA|
IPRIVATE LTD
ICS COMM ICS (COMM)/488/2022 109-06-2022 M/S SOPHISTICATEDSIDHARTH 10818509714 [28-05-2025 1084 DAYS es ICONTESTED INIL INIL
[INDUSTRIAL MATERIALSJOSHI
IANALYTIC PVT LTD Vs
M/S MHAGUN REAL

[ESTATE PVT LTD

ICS COMM ICS (COMM)/616/2023 19-08-2023 VIKAS AGGARWAL VSTARUN 10718354614 [07-05-2025 627 DYAS es ICONTESTED INIL INIL
MANAGER BANK OF
[BARODA

ICS COMM ICS (COMM)/91/2024 131-01-2024 Harish Verma Vs JogindefGURUSHARAN [9868227610 [03-05-2025 1458 DAYS es ICONTESTED INIL INIL
[Pal Singh [SINGH

ICS COMM ICS (COMM)/104/2024 3-02-2024 [Vipul Tibrewal Vs SarikaVISHAL GOHRA0711455398 [20-05-2025 l472 DAYS es ICONTESTED INIL INIL
|Aggarwal

ICS COMM ICS (COMM)/222/2024 l05-03-2024 State Bank Of India Vs MiRAJIV B 10811393911  |02-05-2025 l423 DAYS es ICONTESTED INIL INIL

[Vinod Kumar Raju

[Misc DJ Misc DJ/543/2024 0-08-2024 M/S TIKURAM|GAURAV 10999797229 [24-05-2025 267 DAYS INO ICONTESTED INIL INIL
IASSOCIATES LLP  VS§MALHOTRA
[ROHAN GOYAL
ICS COMM ICS (COMM)/5854/2024 7-12-2024 (Chhaya Gupta Vs BharatKAPIL 0810811211  [02-05-2025 146 DAYS es ICONTESTED INIL INIL
ILalwani ILALWANT
Misc DJ Misc DJ/211/2025 l03-03-2025 Virender Kaur Kataria VS§RANJIT SINGH (9810222625 [29-05-2025 87 DAYS INO ICONTESTED INIL INIL
[Tata Projects Ltd
16 [SH. DIG VIJAY SINGH, DISTRICT|WEST ICS (COMM)/156/2023 4/02/23 IKARTAR KAUR SHOKEEN|VIKAS [Not l01/05/25 8oy
WUDGE (COMMERCIAL COURT)-03 s GURUJI FASHION [SHOOKEEN Mentioned
ICS (COMM)/831/2023 l03/11/23 SH LALIT KUMARBHUPENDERA 880295430 [02/05/25 546
IAGGARWAL Vs IRISKUMAR
INDIA HOUSEHOLD|
ISOLUTIONS PRIVATE|
ILTD AND ORS
ICS (COMM)/173/2024 17/02/24 State Bank Of India VSASHOK KUMAR[Not 03/05/25 441

[Deepak Chauhan IBEHL [Mentioned




COURT

DISTRICT

CASE TYPE

ICS (COMM)/130/2023

DATE
REGISTRA'
N

l01/02/23

RESPONDENT NAME

ICANARA BANK \E
[RUPENDER SINGH|
[YADAV

OFPETITIONER NAME VSADVOCA

R B Panday

ADVOCATE
MOBILE
NUMBER

0871434320

DATE
DECISION

06/05/25

825

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL

(CONTESTED

SETTLED)

/N

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
OFFOR

DECREE  EXECUTI

ON

7

ISH. SANJAY JINDAL, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

[cs (comm)

ICS (COMM)/471/2023

l08/06/23

IGHANSHYAM

[PALVINDER

IPACKAGING TRADERS VsSINGH

IOPERA GLOBAL PVT LTD

0968507844

06/05/25

698

INA

IDECREE

INil

INil

ICS (COMM)

[OMP (COMM.)/4/2022

13/01/22

M/S. BROAD]
IMPERATIVE ~ TRADING
CO. LTD Vs M/S|
IAVANTHA ~ HOLDINGS
LIMITED

IBINEESH. K

0910206376

07/05/25

1210

[NA

IDISMISSED

INil

INil

[CS (COMM)

OMP (COMM.)/5/2022

13/01/22

M/S.SUNPOWER
ICEMENT CO. PVT. LTD
IAND ANR Vs AVANTHA|
[HOLDINGS LIMITED

[BINEESH. K

9910296376

07/05/25

1210

INA

[DISMISSED

INil

INil

ICS (COMM)

Misc DJ/778/2024

07/12/24

ISARAOGI SUPER SALES
s SACHCHIDA PRASAD|
IGUPTA

'ARUN BEDI

8285672608

[13/05/25

157

INA

[DISMISSED

INil

INil

ICS (COMM)

ICS (COMM)/596/2021

[26/11/21

M/S ADD MIKKELSEN V:
M/S P K EXPORT AND|
IANR

JKAPIL KHER

9891072729

15/05/25

1266

[NA

IDISMISSED

INil

INil

ICS (COMM)

ICS (COMM)/4/2020

6/01/20

M/S SHIVAM|
ICORPORATION INDIA V§
IM/S R.K. SYNDICATE

IVIJAY
IMALHOTRA

10896063166

17/05/25

1958

[NA

IDISMISSED

INil

INil

ICS (COMM)

ICS (COMM)/575/2021

[22/11/21

M/S OKAYA POWER P
ILTD. Vs M/S POWER GUN|
SYSTEMS PVT LTD.

IACHIN MITTAL

0811112729

21/05/25

1276

[NA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/508/2022

10/06/22

INEUTRAL Nvoc(
IPRIVATE LIMITED Vs M/§|
SHANKAR FREIGHT|
[LOGISTICS PVT. LTD.

IMANOJ TIWARY]|

10813458541

[24/05/25

1079

INA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/622/2021

6/12/21

IRAJESH KUMARDK DUBEY

SHARMA Vs AK. SINGH|
IASSISTANT PROJECT]
IMANAGER,

0817930276

29/05/25

1270

[NA

IDISMISSED

INil

INil

18

ISH. AJAY GUPTA, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

[Misc DJ

Misc DJ/15/2025

8-01-2025

(Canara bank Vs Ish:
fenterprises

02-05-2025

[cs (comm)

ICS (COMM)/194/2020

25-07-2020

ILOUIS VUITTON|
MALLETIER Vs DEEJ|
IBEDI

21-05-2025

ICS (COMM)

ICS (COMM)/355/2022

13-05-2022

ICANARA BANK Vs MANOJ|
[KUMAR GUPTA

[21-05-2025

ICS (COMM)

ICS (COMM)/478/2024

[01-06-2024

(Canara Bank Vs SAHIL
IAGGARWAL

[21-05-2025

ICS (COMM)

ICS (COMM)/680/2024

7-08-2024

IPUNJAB NATIONAL
IBANK Vs YADRAM GUPTA|
[PROP. KUNAL TEXTILES

28-05-2025




COURT

DISTRICT

COURT ROOM

CASE TYPE

DATE
REGISTRA'
N

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCA'

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL

(CONTESTED /N

SETTLED)

EXECUTIO OF DAYS:

OFFOR

DECREE  EXECUTI
ON OF

OFDATE OFNUMBER ACT

SECTION

[NDUSTRIEDS PVT. LTD.

ICS (COMM) ICS (COMM)/577/2019 l04-12-2019 [RAHUL KAPUR| [31-05-2025
(PROPRIETOR) Vs MANOJ|
IGUPTA (PROPRIETOR)
o [SH. NARESH KUMAR MALHOTRA,WEST ICS (COMM)/404/2020 ICS (COMM)/404/2020 [17-12-2020 IASHISH AGGARWAL V: 06-05-2025 IDECREE
IDISTRICT JUDGE (COMMERCIALJ M/S G.F. ELECTRONICS
ICOURT)
ICS (COMM)/8/2023 ICS (COMM)/8/2023 l02-01-2023 [UNION BANK OF INDIA| 16-05-2025 [DISMISSED
Vs SHERAWALI SELK
[HELP GROUP AND ORS
[OMP (COMM.)/3/2024 OMP (COMM.)/3/2024 l07-03-2024 [Rakesh Prajapati Vs M/s 09-05-2025 IALLOWED
Sbi Cards And Payment|
Services Limited
ICS (COMM)/112/2024 ICS (COMM)/112/2024 106-02-2024 M/s Skl Universal Private| [15-05-2025 IDECREE
ILimited Vs Raj Kumar Dagal
ICS (COMM)/512/2024 ICS (COMM)/512/2024 l01-07-2024 [Rakesh Grover Vs Gurdeep| 23-05-2025 [PARTLY
Singh IDECREED/DISMISS
[ED
ICS (COMM)/566/2024 ICS (COMM)/566/2024 8-07-2024 Paspal Singh And Anr V: 23-05-2025 [PARTLY
(Gurdeep Singh [DECREED/DISMISS
IED
ICS (COMM)/567/2024 ICS (COMM)/567/2024 8-07-2024 Surinder Pal Singh and Any 23-05-2025 IPARTLY
Vs Gurdeep Singh IDECREED/DISMISS
IED
ICS (COMM)/673/2024 ICS (COMM)/673/2024 l03-08-2024 [Parveen Kumar Garg V: 03-05-2025 [PARTLY
Sandeep Kumar IDECREED/DISMISS
[ED
20 [SH. ANURAG SAIN, DISTRICTINEW DELHI il ICS(COMM) 181/2019 9.08.2019 [BANSAL CREDEIT LTDJR. K. KOHLI 10868019313 [21.05.2025 2112 [YES IDECREED INil INil ICIVIL CASE
WUDGE (COMMERCIAL COURT)-01 [VS. ROYAL SUNDARAM]
IGENERAL  INSURANCEH|
ICO LIMITED
[OMP(COMM) 97/2020 18.11.2020 [UNION OF INDIA VS. M/SAMIT KUMAR9312895556, [02.05.2025 1626 INO ICONTESTED INil INil [U/S 34
KENDRIYA ~ BHANDAR[PANDEY 9953754961
IKAMARAJ
MATRICULATION
IARB.A. (COMM) 8/2024 [30.07.2024 IANTRIKSH DEVELOPERSSiddharth 10158105898 [15.05.2025 289 INO IALLOWED INil INil [U/S 34
IAND PROMOTERS PVT/Nandwani
[LTD. VS. NITIN SETHI|
IAND ORS.
IARB.A. (COMM) 0/2024 130.07.2024 IANTRIKSH DEVELOPERS[Siddharth 10158105898 [15.05.2025 289 INO IALLOWED INil INil [U/S 34
[AND PROMOTERS PVT/Nandwani
[LTD. VS. NITIN SETHI]|
IAND ORS.
[OMP(COMM) 09/2022 109.06.2025 JUBILANT FOOD WORKSIGYANESH 0717871791  [21.05.2025 lo77 INO [DISMISSED INil INil [U/S 34
[LIMITEE VS. MR ASHWINJBHARDWAJ
SETHI
MP(COMM) 0o/2019 14.05.2019 INATIONAL SEEDSYASHVARDHA (9650057524 [21.05.2025 2199 INO [DISMISSED INil INil [U/S 34
[CORPORATION LTD. VSN
[KASHIPUR AGRO|




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI

TOOK PLACE ON
[OMP(COMM) 177/2019 [30.09.2019 [UNION OF INDIA VS. M/ 0891175510 [28.05.2025 2067 [DISMISSED i /S34
IR S CONSTRUCTION AND|
IANR.
21 [SH. VIDYA PRAKASH, DISTRICT)| 25 ICS (COMM.) 841/ 2022 13.10.2022 VIJAY KUMAR GUPTA [SH. PARTH|9711724704 [13.05.2025 944 INA ICONTESTED INA INA ISUIT FOR|
WUDGE (COMMERCIAL COURT) [VS. PRABHAT KUMAR  [CHTURVEDI [RECOVERY
ICS (COMM.) 290 / 2024 [27.03.2027 [HINDUSTAN MEDIASH. PUNEET|9213187809 [17.05.2025 417 INA ICONTESTED INA INA ISUIT FOR|
VENTURE LTD. VS. [BAJAJ [RECOVERY
MOHAMMAD MOTI|
[URAHAMAN
ICS (COMM.) 24 / 2024 [14.05.2024 JASPAL SINGH NAGPAL [SH. 10818717198  [29.05.2025 1381 INA ICONTESTED INA INA ISUIT FOR|
[VS. BOPARAI S MARTIA/BALWINDER [RECOVERY
SECURITY PVT. LTD. [SINGH BAGA
ICS (COMM.) 10 / 2024 05.01.2024 ISBI VS. HARPREETMS.  SHALINI9899408618 [30.05.2025 512 INA ICONTESTED INA INA ISUIT FOR|
[PAINTAL [UPADHYAY [RECOVERY
ICS (COMM.) o5 / 2019 14.07.2018 INIKE  INTERNATIONALSSH. KAMALj9990605966 [31.05.2025 2704 INA ICONTESTED INA INA ISUIT FOR|
[LTD. VS. NITIN BANSAL [NARESH [RECOVERY
MP (COMM.) 133 / 2023 7.03.2023 [UNION OF INDIA VS. M/SH. ASHISH[9313471929 [31.05.2025 817 INA ICONTESTED INA INA [U/S 34
[B. RUBBER PVT. LTD. [KUMAR IARBITRATIO
ISHARMA IN &
ICONCILIATI
ION ACT 1996
MP (COMM.) 179 / 2023 [26.05.2023 [UNION OF INDIA VS. [SH. RANJAYNOT 131.05.2025 737 INA ICONTESTED INA INA [U/S
M/S DEEP CHEMICALJKUMAR IPROVIDED IARBITRATIO
INDUSTRIES [RANJIT IN &
ICONCILIATT
ION ACT 1996
22 [SH. VINEETA GOYAL, DISTRICT] 24 [OBJECTION u/s 34 OFOMP (COMM.)/48/2021 130/03/2021 [UNION OF INDIA VS M/SSh. Vipinjg650724546 |02/05/2025 1494 INO [PETITION INil INil IOBJECTION
WUDGE (COMMERCIAL COURT)-03 JARBITRATION & CONCILIATION| SIMTECH [Kumar, [DISMISSED U/S 34 OK
IACT INTERNATIONAL AND| IARBITRATIO
IANR IN &
ICONCILIATI
IOBJECTION U/s 34 OFOMP (COMM.)/111/2023  [21/08/2023 [UNION OF INDIA VSSh. Rajeshf8800537212 [02/05/2025 620 NO IPETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION]| [MURLI KUMAR ingh, [DISMISSED [U/S 34 OF
IACT IARBITRATIO
IN &
ICONCILIATT
JOBJECTION U/S 34 OFOMP (COMM.)/78/2022 [21/05/2022 TIYANT AGARWAL VSSh. SoibalNOT 03/05/2025 1078 NO [PETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION| [BPTP LTD IGupta, IAVAILABLE IALLOWED [U/S 34 OF
IACT IARBITRATIO
N &
ICONCILIATI
|[OBJECTION u/s 34 OFOMP (COMM.)/28/2023  [25/02/2023 [RCTC LTD. VS FOODSh. Shantanu[NOT 06/05/2025 8o1 INO [PETITION INil INil [OBJECTION
IARBITRATION & CONCILIATION| WORLD ISagar IAVAILABLE [DISMISSED [U/S 34 OF
IACT IARBITRATIO
IN &
ICONCILIATI
[OBJECTION  U/S 34  OFOMP (COMM.)/29/2023  |p5/02/2023  [IRCTC LID. VS FOODSh.  ShantanuNOT 06/05/2025 8o1 INO PETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION]| WORLD ISagar IAVAILABLE [DISMISSED U/S 34 O
IACT IARBITRATIO
IN &
ICONCILIATT
[OBJECTION u/s 34 OFOMP (COMM.)/82/2021 [28/08/2021 [ANAND RATHI SHARESSh. BalajiiNOT l14/05/2025 1355 INO [DISPOSED INil INil BJECTION
JARBITRATION & CONCILIATION| JAND STOCK BROKERSSubramanian [AVAILABLE [U/S 34 OF
IACT LTD VS MRITYUNJAY| IARBITRATIO
[KUMAR N &
ICONCILIATI
|[OBJECTION u/s 34 OFOMP (COMM.)/39/2022 7/03/2022 MRITYUNJAY KUMAR VSSh. BalajiiNOT 14/05/2025 1164 INO [DISPOSED INil INil IOBJECTION
JARBITRATION & CONCILIATION| M/S ANAND RATHISubramanian  |[AVAILABLE [U/S 34 OF
IACT SHARES AND STOCK| IARBITRATIO
[BROKERS LTD. N &
ICONCILIATI




COURT DISTRICT COURT ROOM CASE TYPE CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOC,
RESPONDENT NAME

ADVOCATE DATE
MOBILE
NUMBER

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR

MEDIATION  SETTLED) DECREE  EXECUTI

TOOK PLACE ON

ISUIT FOR RECOVERY ICS (COMM.)/808/2022 [23/09/2022 ISMT SUJATA SINGH ANDSh. Arvind9968341230 [15/05/2025 965 [DECREED
IANOTHERS Vs THEKumar, [RECOVERY
INVESTMENT TRUST OF
INDIA LTD.
[OBJECTION u/s 34 OFOMP (COMM.)/65/2022  [23/04/2022 [UNION OF INDIA VS MB{Sh. Harbirjo457818733 [16/05/2025 1119 INO [PETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION]| [RUBBER PVT. LTD ingh, IALLOWED [U/S 34 OF
IACT IARBITRATIO
IN &
ICONCILIATT
ISUIT FOR RECOVERY ICS (COMM.)/452/2022 [26/05/2022 'ALVOLINE ~ CUMMINSSh. Akshay|9971293007 [16/05/2025 1086 [YES [DECREED INil INil ISUIT FOR|
[PVT LTD VS M/SSharma [RECOVERY
ISIMPLEX
INFRASTRUCTURE
ILIMITED
|[OBJECTION uU/s 34 OFOMP (COMM.)/78/2024  [08/04/2024 TOTA RAM VS IIFL HOMEVirender INOT 16/05/2025 403 INO [PETITION INil INil IOBJECTION
JARBITRATION & CONCILIATION| [FINANCE LIMITED IChauhan IAVAILABLE IALLOWED [U/S 34 OF
IACT IARBITRATIO
N &
ICONCILIATI
|[OBJECTION u/s 34 OFOMP (COMM.)/21/2023 l08/02/2023 [BHARAT HEAVY|Sh. Bharat{g871673552 [17/05/2025 829 INO [PETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION| [ELECTRICALS LIMITEDSingh, [DISMISSED U/S 34 O
IACT (TRICHY) Vs SARR| IARBITRATIO
[FREIGHT CORPORATION N &
ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/673/2023 l07/12/2023 M/S CEECO[Sh. Vikas9212416114  [17/05/2025 527 [YES [DISMISSED/PARTL [Nil INil ISUIT FOR|
TECHNOLOGIES PVT LTD|Chhabra, [Y DECREED [RECOVERY
VS M/S INSPIRA|
[ENTERPRISE INDIA LTD
BJECTION u/s 34 OFOMP (COMM.)/81/2024 19/04/2024 [UNION OF INDIA VS M/SMs.Chetna Rai, [9873176410 [19/05/2025 1395 INO [PETITION INil INil BJECTION
JARBITRATION & CONCILIATION| SHUBH FINANCIAL [DISMISSED [U/S 34 OF
IACT ISERVICES IARBITRATIO
N
ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/388/2023 8/07/2023 ICUSHMAN ANDMs. Taru Gupta, (9818989038 [20/05/2025 682 [YES [DECREED INil INil ISUIT FOR|
WAKEFIELD PROPERTY] IRECOVERY
MANAGEMENT
SERVICES INDIA PVT|
ILTD. VS NOIDA CYBER|
ISUIT FOR TRADEMARKS ICS (COMM.)/353/2020 [25/07/2020 [LACOSTE S.A. VS ARUN[Sh. Arpit Pundir,[NOT 28/05/2025 1768 INO IDECREED INil INil ISUIT FOR|
[KUMAR IAVAILABLE [TRADEMARK
N
ISUIT FOR RECOVERY ICS/435/2019 [25/05/2019 M/S HSK INFRA PVT LTD{Sh. PawanNOT 29/05/2025 2196 [YES [DISPOSED INil INil ISUIT FOR|
[VS ANIL KUMAR [Kumar Nadia, |AVAILABLE [RECOVERY
ISUIT FOR RECOVERY ICS (COMM.)/590/2021 13/12/2021 M/S GOPAL DAS ESTATESSh. C.S. PremNOT 29/05/2025 1263 IYES IDECREED INil INil ISUIT FOR|
IAND HOUSING PRIVATEGautam IAVAILABLE [RECOVERY
[LIMITED VS CONDOR AIR|
ISERVICES PVT LTD
ISUIT FOR TRADEMARKS ICS (COMM.)/201/2019 [26/08/2019 THE CHARTEREDSh. AshutoshNOT I31/05/2025 2105 INO [DISMISSED INil INil ISUIT FOR|
[[NSTITUTE OF TAXATIONRanga IAVAILABLE TRADEMARK
VS INSTITUTE OF IS
CHARTERED TAX|
IADVISERS OF INDIA LTD
|23 |[MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I [Civil Suit ICS (COMM)/334/2024 12-7-24 [Pawan Goyal MplSh. Vikas Bakshi (90958832395 [01-05-25 203 [YES [DECREED INA INA [Suit for
WUDGE(COMMERCIAL COURT) [Contractor Vs Executive] [Recovery
[Engineer And Ors
12, New Court Block-I Civil Suit ICS (COMM)/426/2024 5-9-24 MAX HEALTHCARESh.  Siddharthjo818570649 [01-05-25 238 IYES IDECREED INA INA [Suit for)
[NSTITUTE LIMITED VsVarshney [Permanent
[MAXCARE HOSPITAL [[njunction
[Restraining
[Infringement
12, New Court Block-I ICivil Suit ICS (COMM)/475/2024 14-10-24 Max Healthcare Institute{Sh. Rishi Kapoor(9871253307 [01-05-25 199 [YES [DECREED INA INA [Suit for|
Limited Vs SRK MAX]| [Permanent
[HOSPITAL [njunction
[Restraining
IInfringement




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

12, New Court Block-I [Civil Suit ICS (COMM)/176/2022 3-3-22 ICANARA BANK Vs M/S/Ms. Ritu Mishra (9873706792 [03-05-25 1157 [DECREED [Suit
[UNITY CABLE & [Recovery
ICOMPONICS

12, New Court Block-I [Civil Suit ICS (COMM)/342/2021 [7-10-21 ISTATE BANK OF INDIA VsSh. Amit Kumary838773507 [09-05-25 1310 [YES [DECREED INA INA [Suit for
[BIRWATI ingh [Recovery

12, New Court Block-I [Civil Suit ICS (COMM)/307/2021 15-9-21 [PHOENIX FAMILY[Sh. Akshit Mago (0899168987 [19-05-25 1342 [YES [DECREED INA INA [Suit for)
IOFFICE ADVISERS PVT| [Recovery
ILTD Vs IREO P LTD

12, New Court Block-I |Arbitration & Conciliation Act IOMP (COMM.)/30/2021 l03/03/2021 TECHNOLOGY Sh. Anuj Kishore9968367567 [22-05-25 1541 INO IALLOWED INA INA [Petition  U/s|
INFORMATION [Saxena 4 of thel
[FORECASTING AND| |Arbitration &
IASSESSMENT COUNCIL IConciliation

s VAIDHYANATH]| Act

24 [MS. ANURADHA SHUKLASOUTH 16, New Court Block-I ICommercial IARB .A(COMM)2/2023 [27-4-23 IGOVT OF NCT OF DELHIVIJAY 10643233842 [24-05-25 758 INOT ICONTESTED INOT FILED NOT ISECTION 34
IBHARDWAJ, DISTRICT] S GARGILAKSHMI IAPPLICABLE IAPPLICA
WUDGE(COMMERCIAL COURT) ICONSTRUCTION IKRUTIKA BLE

ICORPORATION
16, New Court Block-I ICommercial ICS(COMM) 6/2020 [8-1-20 [MANI INC VS SICHER[S.K.BANSAL 10650682982 [29-05-25 1968 [YES ICONTESTED INOT FILED NOT ICOPYRIGHT
[HOLDINGS LTD AND ORS IAPPLICA [ACT
BLE
16, New Court Block-I [Commercial MP(COMM 7/ 2020 k-2-20 ICOPRA LAND(C.S.YADAV [7838828292 [21-05-25 1933 IN/A ICONTESTED INOT FILED NOT ISECTION 34
[DEVEOLOPERS VS| IAPPLICA
JATINDER NATH IBLE

25 |SH. SANDEEP YADAV [SOUTH il

26 |[SH. SANJEEV KUMAR SINGH,SOUTH 29, New Court Block-IT [Commercial ICS (COMM) 370/2024 105.08.2024 [RAMKESH VS  |[VIKAS SHARMAI9810566116  [13.05.2025 281 [YES ICONTESTED INIL INIL ISUIT FOR|
ICOMMERCIAL COURT. [MUNICIPAL [RECOVERY

ICORPORATION OF DELHI]

27 [SH. LOKESH KUMAR SHARMA,SOUTH o, New Court Block-1I ICommercial ICS (COMM) 433/2023 18-07-2023 [UCO BANK VS PARASSH. B. K{0668113796 [22-05-2025 674 [YES [DECREED F 365 ISUIT FOR|
IDISTRICT JUDGE(COMMERCIALJ [RAM IMISHRA [RECOVERY
ICOURT)

lto, New Court Block-IT [Commercial ICS (COMM) 181/2021 [17-04-2021 1JAY KUMAR VS M/ SSH. NAVEEN[9868597628 [26-05-2025 1500 [YES [DECREED - 1365 ISUIT FOR|
[EPOCH BRANCH IGUPTA [RECOVERY

o, New Court Block-1I [Commercial ICS (COMM) 420/2024 2-09-2024 [BALA DEVI VS MCD ISH. VIKAS|9810566116  [27-05-2025 267 [YES [DECREED F 365 ISUIT FOR|
[SHARMA [RECOVERY

ko, New Court Block-1I ICommercial ICS (COMM) 16/2024 6-01-2024 [ULTRATECH CEMENT VSSH. ASKRIT[7708748786 [28-05-2025 508 [YES [DECREED F 365 ISUIT FOR|
ISANRACHNA INFRATECH|TTWARI IRECOVERY

4o, New Court Block-IT ICommercial ICS (COMM) 100/2024 l01-03-2024 [MAYANK GUPTA VS M/S[SH. ACHIN|9871798915 [29-05-2025 1454 [YES [DECREED o 365 ISUIT FOR|
[DELCO INDIA P. LTD. IGOEL IRECOVERY




COURT

H. LAL SINGH, DISTRICT JUDGE

DISTRICT

SOUTH-EAST

COURT ROOM

18 BLOCK 1

CASE TYPE

CASE NO.

745/2018

DATE
REGISTRA'
N

15-05-2018

OFPETITIONER NAME VSADVOC,

RESPONDENT NAME

SERVICES PVT LTD. V:
ISACHIN KUMAR

[EKO INDIA FINANCIALNAGESH

IKUMAR BHEL

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED

DATE
DECISION

l14-05-2025

OFDAYS FOR DISPOSALWHETHER

12556

PRE-

INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

[DECREED

E  OFNUMBER ACT
XECUTIO OF DAYSSECTION
()23
DECREE  EXECUTI
ON OF

[cs (comm)

[744/2023

10-08-2023

IK.K.MAVAI

MOHAN CHAUHAN VSRISHABH RAJ|
[HDFC BANK LTD. JAIN

&

011-26346552
& 9818772844

[31-05-2025

660

[DISMISSED

29

WUDGE

IMS. NEELAM SINGH, DISTRICT]

ISOUTH-EAST

m

ICommercial Suit

ICS (COMM)/3768/2024

o7.10.2024

IAYURVED BHAWAN PVT|
ILTD Vs SH SAHID|
IALIMOLLA

(PROPRIETOR) TRADING]
IAS BAIDYARAJ|
AYURVEDIC BHAWAN

M/S SHREE BAIDYARAJN/A

IN/A

01.05.25

206

IPROCEEDING STOP

ICS (COMM)/464/2021

[26.10.21

INDRA PRAKASH|
PATHAK ~ PROPRIETOR|
M/S DESIGN|
(CONSULTANTS
CONTRACTORS Vs ANII]
AHUJA

IN/A

IN/A

07.05.25

1289

[YES

[DISMISSED

ICS (COMM)/634/2021

[20.12.21

ISANOTSHI POLYMER

AKSHAT KOHLI Vs M/SN/A

IN/A

[14.05.25

1241

[DISMISSED

ICS (COMM)/667/2022

13.07.22

[NDERPREET SINGH|
IGULATI Vs VIKAS ARORA

IN/A

IN/A

[14.05.25

1036

IDISMISSED

ICS (COMM)/839/2022

[24.08.22

[PVT. LTD.
RAJESH GUPTA V
[HAPAG LLYOD|
THROUGH ITS|
IDIRECTORS

THORUGH]

IAVON CONTAINNERSIN/A

IN/A

16.05.25

996

[DECREED

ICS (COMM)/429/2019

19.10.19

M/S ROOTS|
[MULTICLEAN LTD Vs M/S|
ISOMADITYA
MANAGEMENT AND|
ICONSULTING SERVICES|
IPVT LD

IN/A

IN/A

17.05.25

12037

[YES

IDISMISSED

ICS (COMM)/636/2022

04.07.22

ALL WAYS LOGISTICS|
INDIA PVT LTD V:
SHEIKH AND MAHAJAN|
ILLP

IN/A

IN/A

[17.05.25

1048

IDISMISSED

ICS (COMM)/689/2022

18.07.22

IM/S DIXON|
TECHNOLOGIES ~ INDIA|
LIMITED Vs M/S SCS
CARGO PRIVATE|
LIMITED

IN/A

IN/A

30.05.25

1047

IDISMISSED

30

ISH. AJAY KUMAR JAIN

ISOUTH-EAST

20

ICOMMERCIAL SUIT

ICS (COMM)/58/2024

h5322

INITIAL CORH
[TECHNOLOGIES LLP Vs
M/S ZELOTIC
[TECHNOLOGIES PVT LTD

jmanish
[kaushik(P),

(0818218885

45792

@470

[YES

Contested




COURT

DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL SUIT

CASE NO.

ICS (COMM)/295/2022

DATE
REGISTRA'
N

4643

OFPETITIONER NAME VSADVOC,

RESPONDENT NAME

IM/S
ENTERPRISES THR ITSRODA(P),
PROPRIETOR ~ MANISH|
SHARMA Vs M/
INAKSHATRA 13 THR ITS|
PROPRIETOR RAV]

ADVOCATE
MOBILE
NUMBER

lo7119222132

DATE
DECISION

45806

OFDAYS FOR DISPOSALWHETHER

1163

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

Contested

E  OFNUMBER ACT
XECUTIO OF DAYSSECTION
()23
DECREE  EXECUTI
ON OF

31

[MS. ANU GROVER BALIGA

SOUTH-EAST

21

IEXECUTION PETITION

[EX/227/22

ka670

APEX BUILDTECH Vs,SH. ASHISH]
TVEK DAPHTARY IAGGARWAL

10810077771

45790

1120

ICOMMERCIAL SUIT

ICS (COMM) 915/23

hs203

[UNION BANK OF INDIASH.

s. MANOJ  KUMARKUMAR
[YADAV PROP. OF
ICOOLDOCK COOLING
TOWER

LALIT]

9540009991

45794

591

IARBITRATION
ICONCIALIATIONG ACT

AND|

MP (COMM) 11/23

14957

IANT TRAVELS PVT LTDSH.
[THROUGH ITS DIRECTOR[KHARB
's. AXIS BANK LTD.

SACHIN|

10896622062

15796

839

ICOMMERCIAL SUIT

ICS (COMM) 1293/18

k3341

[F1 INFOTECH PRIVATESH.

[LIMITED Vs. OMNITELJGOGNA
TECHNOLOGIES
IPRIVATE LIMITED

RAJESH]

1091122226

45803

2462

ISH. BHUPESH KUMAR

ISOUTH-EAST

22

ICOMMERCIAL CASE

IOMP (COMM.)/13/2020

[27-01-2020

M/S OMAXE NEWMR. MUKTT|
ICHANDIGARH IBODH

IDEVELOPERS PVT LTD Vg
M/S FLYBOY AVIATION|

IPVT LTD

1958944220

[17-05-2025

1937

Contested

ICOMMERCIAL CASE

ICS (COMM)/244/2023

l14-03-2023

M/S AJAY INDUSTRIALNAVNEET
ICORPORATION LIMITEDISHARMA
s M/S STERLING AND|
WILSON PRIVATE|
ILIMITED

9868546432

05-05-2025

783

Contested

133

IMS. NEERA BHARIHOKE |
[DISTRICT JUDGE(COMMERCIALJ
ICOURT)

ISOUTH-EAST

3

ICOMMERCIAL CASE

ICS (COMM)/1075/2023

20-11-2023

Rigs Infrastructure PrivatelKaushal Gautam
ILimited Vs Bem Logistics|
Solutions

[21-05-2025

539

ICONTESTED

ICOMMERCIAL CASE

IOMP (COMM.)/45/2024

09-05-2024

[P.K. ENGINEERS ANDMeenakshi
IANR. Vs IVAAN[Salarya
ICONSULTING

09-05-2025

365

ICONTESTED

ICOMMERCIAL CASE

[OMP (COMM.)/58/2024

12-07-2024

M/S SPML INFRAKAUSHIK
[LIMITED Vs M/SCHATTERJEE
[BHAVANI ENTERPRISES|
IAND OTHERS

07-05-2025

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/81/2024

log-02-2024

ILATA VERMA Vs M/SCHANDAN
IGENIE CAVE 21 PVT. LTD. GUPTA

l15-05-2025

461

[YES

ICONTESTED

34

[MS. NIRJA BHATIA, LD. DISTRICT]
JUDGE (COMMERCIAL  COURTH
07)DIGITAL, SOUTH-EAST, SAKET]|
ICOURT

ISOUTH-EAST

3o

ICS(COMM)

178/2023

18.05.2023

M/S Arun Industries VsArvind dhingra
M/S Huawei

01.05.2025

714

IDecreed

IOMP(COMM)

[74/2024

108.10.2024

M/S Manomay Traders VsSh. Ashwani ki
ILuminious Power ISharma

02.05.2025

206

[Rejected

ICS(COMM)

l/2025

3.01.2025

State Bank of India VsSuchita Dixit
Jaibeer Singh

02.05.2025

119

IDecreed




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N ()23
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

I35 [SH. RAJ KUMAR TRIPATHI,| 139 ICS COMM 111/2024 [20.02.2024 BRINYOVERSEAS VS M: 0990722151 |06.05.2025 441 [DECREED
[DISTRICT JUDGE(COMMERCIALJ [RUBTECH MECH (INDIAQ|
ICOURT) [LLP
ICS COMM 11/2019 17.01.2019 INEPTUNE SYSTEMIANKUR SINGAL|9811126091  [09.05.2025 12304 INO [PLAINT RETURNED NO INO
[PRIVATE LIMITED V§
JAYANTI SIGROHA
[cs comm 2/2019 17.01.2019 INEPTUNE SYSTEMANKUR SINGAL[g811126091  [09.05.2025 2304 INO IDECREED INO INO
[PRIVATE LIMITED VS
[KULDEEP D SIGHORA
ICS COMM 282/2025 [05.04.2025 INEPTUNE SYSTEMIANKUR SINGAL(9811126091  09.05.2025 2304 INO [DISMISSED INO INO
[PRIVATE LIMITED V§
JAYANTI SIGROHA
ICS COMM 1013/2023 [21.01.2020 [BINARY GRAFFITIDEEPAK 8860608332 [15.05.2025 566 INO [DECREED INO INO
[INFOTECH Vs MSBHARATI
[KETSAAL RETAILS LLP
ICS COMM 45/2020 [21.01.2020 MS MAXRANMANJIT 10968199198  [17.05.2025 566 INO [DECREED INO INO
ICORPORATION VS SUBH]
ISHRINK WRAP PVT
ICS COMM 1077/2022 [1.11.2022 [DARSHAN MOHANVIJAY 190968199198  [17.05.2025 566 INO [DECREED INO INO
INANDA Vs KAYA|
[BLENDERS
136 [SH. PITAMBER DUTT, DISTRICT[EAST 209 IRECOVERY 260/2024 6-09-2024 RIYA GUPA VS. NNINJASS.Y. USMANI|.- 03-05-2025 237 [YES ICONTESTED INIL INIL
WUDGE (COMMERCIAL COURT) MODEL MANAGEMENTVS. RUBAL
[PVT.LTD. ISHARMA
137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST o1 ICS Comm 446/2019 [20-11-2019 SH. DEEPAK AGGARWALSh. A K. Singhal 16-05-2025 2001 [YES [DECREED 16-05-2025 ON SAME|
WUDGE (COMMERCIAL COURT) [PROPRIETOR AT-M/S| DAY
PRIME PACKAING Vg
ISANJAY GOYAL
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD IC.S. (COMM)/ 114/2023 1-10-2023 INIRMALA JAIN V4KAKRA &[9971795136  |02-05-2025 549 - ICONTESTED No -
IDISTRICT JUDGE (COMMERCIAL)-| INESH SHARMA JASSOCIAES [Execution
01 ffiled till date|
IC.S. (COMM)/ 115/2023 1-10-2023 M/S VIJAY COTSWIN PVT(G.D SHARMA [8178109123 [02-05-2025 549 - ICONTESTED No -
[LTD. Vs VINESH SHARMA [Execution
ffiled till date|
C.S. (COMM)/ 71/2024 l11-07-2024 Sh Mohd Amir Vs Diwan]MOHD. 0312157803 |08-05-2025 301 F ICONTESTED [No F
Singh Yadav ISARFARAZ [Execution
filed till date
IC.S. (COMM)/ 133/2024 [27-11-2024 ILAHEEK KHAN Vs KASIM [MOHD. TARIQ (9811038156 [20-05-2025 174 S ICONTESTED No F
[Execution
ffiled till date
C.S. (COMM)/ 120/2024 13-11-2024 [Central Bank of India VK. K.MT'DGIL [7838821105 [28-05-2025 1196 s ICONTESTED No s
Balraj [Execution
ffiled till date
IC.S. (COMM) 103/2023 [20-10-2023 M/S ROYALJARTHANT JAIN (9811799646 [30-05-2025 588 - ICONTESTED [No -
ISCAFFOLDING SYSTEMS| [Execution
Through Prop. Ms. Sitara filed till date
gabi Vs M/S AKASVA|
INFRASTRUCTURE PVT|




DATE
REGISTRA'
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

COURT COURT ROOM CASE TYPE OFPETITIONER NAME VSADVOCA

RESPONDENT NAME

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

130 [SH. BRIJESH KUMAR, DISTRIC 01, New Court Building/CS(COMMERCIAL) ICS (COMM) 138/2024 [22.02.2024 K K Mittal Vs DeveshSUMIT 10953130840 [03.05.2025 1436 [DISMISSED
WUDGE, (COMMERCIAL COURT) HD/KKD/Delhi IKhanna [NANDVANI
01, New Court Building/CS(COMMERCIAL) ICS (COMM) 274/2024 109.05.2024 Narender Kumar Vs{J.K. GUPTA 10868529732 [06.05.2025 1367 [YES [DISMISSED INO INO
[SHD/KKD/Delhi (Chaman Lal
1301, New Court Building {CS(COMMERCIAL) ICS (COMM) 429/2024 109.08.2024 Nitin Kumar Dahlam Vs§SUSHANT 10868069682 [22.05.2025 286 IYES IDECREED NO NO
[SHD/KKD/Delhi [Abhinav Jain Prp. Of ShriMUKUND
Nandi Trading Agency SNT|
|Agency
Mo |[MS. KIRAN BANSAL, DISTRICTSHAHDARA IROOM NO 208 [Commercial ICS COMM 649/2022 [23.11.2022 [PUNJAB NATIONAJJRAMA ARORA 9818140979 [13.05.2025 849 [Yes [DISMISSED [Execution il
WUDGE, (COMMERCIAL COURT) [BANK VS CHARU GOEL mot filed
IROOM NO 208 ICommercial ICS COMM 644/2023 22-12-2023 [Vee Pee Fabric Pvt Ltd VSSAMRIDHI 10654713565 [24.05.2025 514 [Yes [DECREED [Execution |nil
[Fagir ~ Chand  RavindefSAMRIDHI not filed
|Arora
JROOM NO 208 [Commercial ICS COMM 10/2024 04-01-2024 Charu Goel Vs Punjab{Harish 10910936928 [13.05.2025 490 Yes IDISMISSED [Execution il
National Bank not filed
[IROOM NO 208 [Commercial ICS COMM 449/2024 [27-08-2024 [Anil Kumar, Senior Citizen|Inderjeet Singh (0818357878 [30-05-2025 276 [Yes [DECREED [Execution nil
Vs MAYASHEEL RETAIL mot filed
INDIA LTD
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building(CS (COMMERCIAL ) ICS (COMM) 135/2024 [20.02.2024 ICANARA BANK VSESHU 10711275697 [01.05.2025 1436 INO [DECREED [EXECUTIO NO
WUDGE, COMMERCIAL COURT ISHD/KKD/Delhi [RAJINDER KAUR ICHAUDHARY N NOT|
IFILED
303, New Court BuildingCS (COMMERCIAL ) (CS(COMM) 214/2024 04.04.2024 BANK OF INDIA VSV P TIWARI 19990182901 |07.05.2025 398 INO I[DECREED [EXECUTIO [NO
[SHD/KKD/Delhi IADISH KUMAR N NOT|
[FILED
1303, New Court Building(CS (COMMERCIAL ) [CS(COMM) 292/2024 [16.05.2024 Meena Jain Vs M/SM A KHAN 10312610477 [15.05.2025 1369 INO [DECREED [EXECUTIO NO
ISHD/KKD/Delhi MOTION INDUSTRIES| N NOT|
THROUGH ITS [FILED
IPARTNERS, Smt. Nidhil
[Poddar and Sanjay Kumar
In_aa1
1303, New Court Building(CS (COMMERCIAL ) [CS(COMM) 310/2024 [27.05.2024 INITA DEVI SHRIMAL VSAJAY KASHYAP (9560924812 [19.05.2025 1334 INO [DECREED [EXECUTIO NO
[SHD/KKD/Delhi [AMIT KALRA N NOT|
[FILED
03, New Court Building,CS (COMMERCIAL ) [CS(COMM) 479/2024 [11.09.2024 ISAVITA BATRA VS ADESH[SANDEEP 19873487446 [21.05.2025 108 NO IDECREED [EXECUTIO [NO
[SHD/KKD/Delhi [KUMAR [TYAGI N NOT|
[FILED
1303, New Court Building(CS (COMMERCIAL ) [CS(COMM) 164/2024 107.03.2024 IM/S WERBEN INDIA PVTIABHAY 10958760086 [22.05.2025 la41 INO [DECREED [EXECUTIO NO
[SHD/KKD/Delhi ILTD VS M/S MAHAGUNPANDEY N NOT|
[REAL ESTATE PVT LTD [FILED
k42 [SH. PAWAN KUMAR MATTO DJSHAHDARA 1304 ICOMMERCIAL ICS (COMM)/149/2024 ISHYAM 27-02-2024 IPANKAJ 10891475320 [17-05-2025 445 DAYS - [DECREED [Execution
(COMM-04) [PRAKASH [SINGHAL mot filed till
IGOYAL \E date
IASHOK KUMAR|
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N
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MEDIATION  SETTLED)
TOOK PLACE

OFDATE  OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI

ON OF

WUDGE (COMMERCIAL)

i3 [MS. PREETI AGARWAL GUPTA,NORTH-WEST
[DISTRICT JUDGE, (COMMERCIALJ
ICOURT)
44 [SH.VINOD YADAV 1316 ICivil [CS(Comm.)/305/2024 14.05.24 [M/s Hari Om Chemicals VsBharat Arora IN.A 05.05.25 356 Days [Yes IContested IN.A IN.A
M/s R.G Polymers.
[CS(Comm.)/472/2023 1.07.23 IAIPL  Zorro Vs. NeerajKartik Dabas IN.A [13.05.25 682 Days [Yes IContested IN.A IN.A
[Ahuja
[CS(Comm.)/647/2023 6.09.23 [Continental Vs. SKK InfraAnand P Jain  [N.A 20.05.25 622 Days [Yes Contested IN.A IN.A
Solution Pvt. Ltd.
[CS(Comm.)/845/2022 7.11.22 [Raj Kumar Vs. Union OffRaj Kumar IN.A 29.05.25 934 Days [Yes IContested IN.A IN.A
[ndia
s ISH. AMIT KUMAR, DISTRICT JUDGE,NORTH il
[COMMERCIAL COURT
46 |[SH. UMED SINGH, DISTRICTINORTH il
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N
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ADVOCATE
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MEDIATION
TOOK PLACE

NATURE
DISPOSAL
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ON OF

8 [SH. VIKAS DHULL, DISTRIC 1613 ICommercial Suit ICS (COMM)/464/2023 l05-10-2023 [RAJIV GOEL H NITESH|8750052500 [02-05-2025 575 [Decreed Commerci
WUDGE, COMMERCIAL COURT. Vs IKUMAR jal
[PICCADILY HOTELS PVT| [Recovery
[LTD Suit
1613 |Commercial Suit ICS (COMM)/392/ 2023 l19-10-2019 ID P UPADHYAY |Sh. Vishal9899408055 |05-05-2025 2025 [Dismissed INA INA ICommerci
Vs [Kwatra jal
[VIRENDER RAI [Recovery
Suit
13 [Contempt petition (Contempt petition 2/2025 45684 ISMT TAJINDER KAUR ISH Satishl7042198312 45784 ) IDismissed INA INA 12 of]
s [Prakash IContempt
JAGMEET SINGH of  Court
[Act
1613 ICommercial Suit ICS (COMM)/320/ 2024 Uus5475 Neo Exim Logistics [Ms. Sangeetalg625247965 45794 319 [Decreed INA INA ICommerci
Vs [Kumari jal
[Kuldeep Kumar Bakshi [Recovery
Suit
1613 ICommercial Suit ICS (COMM)/284/ 2023 5083 [HARISH KUMAR |sh Robinjg560905884 45798 715 [Decreed INA INA ICommerci
s Bhardwaj jal
[MUNICIPAL [Recovery
ICORPORATION OF DELHI] Suit
1613 |Commercial Suit ICS (COMM)/474/ 2023 5211 IL AND L ENTERPRISES  [Sh Vipin Panwar [8588820276 45801 590 [Decreed INA INA ICommerci
s lal
IAMCON DEVELOPWELL [Recovery
[PVT LTD Suit
1613 [Commercial Suit ICS (COMM)/282/ 2024 k5440 [Asha Arora ISh Paras{o810600656 45806 1366 IDecreed INA INA ICommerci
Vs |Aggarwal jal
M/s PS Global Consumer [Recovery
[Healthcare Pvt Ltd Suit
o [SH. AMIT BANSAL, DISTRICTSOUTH WEST 1614 ICOMMERCIAL SUIT [CS(COMM) 114/2023 4.03.2023 IM/S PRAKASH PIPES LTDMR. AVTARI9810910333 [24.05.2025 752 DAYS INA [DISMISSED INIL INIL
WUDGE, COMMERCIAL COURT-03 Vs MS/ CAPRICIOUSSINGH
[FOODS PRODUCTS PVT|
[LTD
1614 ICOMMERCIAL SUIT [CS(COMM) 236/2024 [26.04.2024 M/s Good House KeepingMR. RAJESH[9810356507 [27.05.2025 1396 DAYS INIL IDECREED INIL INIL
[Vs Dynamic Aura Llp IKAUSHIK
614 ICOMMERCIAL SUIT [CS(COMM) 226/2024 [22.04.2024 Bank Of Maharashtra VsMS.SUNITA 9873591509 [29.05.2025 l405 DAYS INIL IDECREED
Bawa Electronics
1614 ICOMMERCIAL SUIT [CS(COMM) 382/2023 11.08.2023 [COMFORT CAREMS. RICHA 10911645882 [29.05.2025 657 DAYS INIL REJECTED
SYSTEMS PVT. LTD|
THROUGH ITS DIRECTO:
[YOGESH KUMAR]
IMALHOTRA Vs. M/S STUP|
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 1509 IOMP (I) COMM 15/2024 [16.12.2024 IANAND RATHI GLOBALJARVIND 10818140844 [24.05.2025 159 DAYS - F -
WUDGE, COMMERCIAL COURT-04 [FINANCE LIMITEDKUMAR JADON
[VSAMAR  GREENGRASS|
HEALTHCARE AND|
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